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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. ]
APPEAL No.E/51913/2015-EX{SM]

{Arising out of Order-in-Appeal No. DDNANCusDOHAPPL-1136/2034- 15
dated 16/02/2015 passed by Commissioner of Central Fxcise (Appeals-}
Meerut)

Commissioner of Central Excise & 8.1 -Meerut-i Appeliant
Vs,
M/ Parmarth Tron Pyl Lid. Respondent

Appearaee:

Shri Pawan Kumar Singh, Supdt (AR) Yor Appelant
None. for Respondent
CORAM:

Hon ble Mr. Anil G. Shakkarwar, Member (Technieai)

Date of Hearing
Date of Deaision FI0572G17

FINAL ORDER NO=70H 86 fii%.ﬂ?.k."-?, W

PPer: Anid G, Shalkkarway

S

The present appeal is filed by the Revenue agaist -
in-Appeal No. PN xcus/O00APPL-T136/2014-135 dated  16/0272015

pussed by Commissioner of Central Excise (Appearis-1), Meerat,

2. As prayed by Revenue through letter received 1 this
, IR :

Mribunal on 20.04.2017 & withdrawal of appeal filed by

revenue, is allowed. Accordingly, appeal disposed of as

withdrawn under htigation policy.
(Dictated in Court}
-Sd/-

(ANIL G. SHAKKARWAR)
Member{TECHNICAL)
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